National Company Law Tribunal

Application March , April , May & June & July 2020

S No Diary No IA/CA ':::)/ CP/181 Matter Name Section Mau;gase Contact No | Advocate Name Status
. Kalyankari Suppliers - . Document not
1 710102062072020 Rejected . . Sec. 230-232 2nd Motion NIL Neeraj Arora
Private Limited properly uploaded
Pgs Not Clear /
. RITESH SPINNING MILLS . SAHEB SINGH Vakalatnama Missing
2 710102062082020 Rejected LIMITED Sec. 230-232 1St Motion 011-42492525 CHADHA 521,534 536,537,538
,539,540,54
3 |710102061462020  [Rejected Dharam Singh Vs. o 55, NIL 8708875567 |Neha Rani Case Type Wrong
Registrar of Companies Rejected From AR
. Akash Singhal Vs.. Earth 18/401/ND/201 _ .
4 0710102/06086/2020 |Rejected Infrastructure Private Rule 11 of NCLT - 9812738127 |Akash Singhal Proof Service
Limited
Northern Arc Capital
. Limited Vs. Five Core Sec 43(1) r/w IB/1671/ND/20 . Page Numbering Not
5 710102062232020 Rejected Electronoics LimitedFive |Sec 44 (1) 19 9899686066 |Shakunt Saumitra Mentioned
Core Electronoics Limited
Northern Arc Capital
6 |710102062242020  [Rejected Limited Vs. Five Core o, coq 1B/1671/ND/20) 5000686066 |Shakunt Saumitra |F29¢ Numbering Not
Electronoics LimitedFive 19 Mentioned

Core Electronoics Limited




Application under

IB/590/PB/201

Pgs Not Clear-
446,447,453,498,499
,501,502,503-
507,519,521,522,534

7 710102062292020 Rejected Debashis Nanda a:g/V?;tigi; s 8 9717000163 |Debashish Nanda 543,544,545, 556,50
P 4,607,608,613-
615,616-
625.626.627.630,675
8  [0710102/03656/2020 |Rejected STATE BANK OF INDIA  |22(3)(b) Ilg/ 2013/ND/20f 0516892217  [shweta Dhingra Ei%ecggr'll to 15
Northern Arc Capital Vs. |Application under )
9 |710102062092020  [Rejected Five Core Electronoics  |any other IB/1671/ND/20) 5000656066 [2HAKUNT Page Numbering Not
_ - 19 SAUMITRA Mentioned
Limited provisions- IBC
Anant Overseas Pvt Itd Vijender Sharma ;age no. 289 to 396
10 ]0710102/06085/2020 |Rejected \L/tSdGIobaI Houserware 1B/73/PB/2017 [9810166877 Liquidator 401,439,493,494,498
,500 Not Clear
SHREEINDIAN HOLIDAYS Pages wrong arrange
11 |0710102/03950/2020 |Rejected PRIVATE LIMITED VS. 15, 555 (3 9953165057 | rakash Giri and Case Type
Registrar of Companies Goswami, wron
NCT of Delhi & Haryana 9
Total Airport Services
(India) Private Limited
12 [710102062832020  |Rejected Vs. Registrar of Sec 252 (3) g%égg/ 252/N 19910084446 |Sandeep Chilana Esze TF}' psesvlv r:gf /
Companies NCT of Delhi Ty Fgs Slg
& Haryana
Total Airport Services
) . - Sec 252 (3) - By
13 [710102062812020  [Rejected (India) Private Limited -0 et |SY/149/252/N 19910084446 |sandeep Chilana | 35¢ TYPE Wrong /
Vs. Registrar of Bod D/2020 Every Pgs Signed
Companies NCT of Delhi |0
Dena Bank (Now Bank of |Application under 18/1446/PB/20 Translate Pgs-
14 |710102062842020 Rejected Baroda Vs. M/s Rathi any other 18 NIL NIL 114,115 / Pgs Not
Super Steel Ltd provisions- IBC Clear-120,123,103
BANK OF INDIA Vs. Application under ib/1117/nd/20
15 ]0710102/03530/2020 |Rejected RELIABLE INSUPACKS any other 18 NIL Jaspreet Singh Pagination Not Done

PRIVATE LIMITED

provisions- IBC




Trifecta Venture Debt

16 |0710102/03554/2020 |Rejected Fund Vs. Ad Victoriam ~ [22(3)(b) 1B/2380/ND/201 055083906 |Anand Raj Page No 14,15,20
. - 19 Not Clear
Ventures Private Limited
17 |710102/06324/2020 |Rejected KUMAR ALOK Vs. India 1o 59 NIL NIL NIL Wrong Document /
Power Corporation Case Type
MONIKA GAUR AHMAD Application under
; AND ORS. Vs. . PRINCE MOHAN  |pg-60-107 not clear
18 |0710102/03467/2020 |Rejected REGISTRAR OF a?glvtiastilgirs Not mentioned [9899527596 SINHA and case type wrong
COMPANIES DELHI AND P
Kashi Viswanathan Sec 33(1) (b) (i) :
19 [710102/03491/2020 |Rejected Sivaraman Vs. Lalit to (iil) r/w Sec | B/704/ND/201 15503006370  |prateek Kushwaha |95 NOt lear
. 239237185167257
Kishore Aggarwal & Anr. |33(3)
. RAKESH KUMAR (IB) No. page numbering not
20 |0710102/06297/2020 |Rejected SINGALA Sec 60(5) 985/ND/2018 9313324356 |ANAND BAJPAI mention
21 |0710102/06352/2020 |Rejected \;\(;?MLTFIETROCHEMICALS Sec 12(2) ';/ 718/nd/201 9899167774 |Deepak Bansal 37&38 Not Clear
Dr. Aditya A Pradhan Vs. Application under
22 [0710102/06370/2020 [Rejected Assotech Moonshine | o 1B/63/ND/2020|9873935534 | orveen Kumar - 1Pg No 11to22 33 Cut
Urban Developers Pvt. - Aggarwal From Side
provisions- IBC
Ltd.
Pg No 43,67,73,74
The Page is Kept
23 |0710102/06381/2020 |Rejected MANOHAR LAL V1] sec 43(1) r/w 1B/179/ND/201 9871980107 |c.s Gupta upside Down . And
Sec 44 (1) 9
Pg No
95,97t0103,111-118
. POOJA BAHRY Vs. BINAY 1B/871/nd Law Office of A.
24 10710102/06385/2020 |Rejected SARAWGI Sec 30 12019 8800343000 Anand PG NO 249 TO 271
. Mrs Sarika Somvanshi 1B/1788/ND/20 . . .
25 |0710102/06404/2020 |Rejected and Ors. Vs. R S Stone Sec 60(5) 18 9654012526 |Jatin S Sethi Pg No 65 Translation
CHD DEVELOPERS
. LIMITED Vs. ib/1775/pb/20 Proof of Service /
26 0710102/06418/2020 [Rejected SHAILENDRA KUMAR Rule 154 (1) 19 98719800107 |c.s Gupta Case Type Wrong
AGGARWAL
Chhattisgarh State Power |Application under
27 [0710102/06437/2020 |Rejected Generation Company any other ib/197/Pb/201 | 0609617089 |anand Shankar | Wrong File
Limited Vs. Tecpro provisions- IBC |7
Systems Limited Caveat
28 [0710102/06443/2020 [Rejected Shipra Somani Vs. |5 ynder sec g [B/2184/ND/20)g033787675  |Manorath Rathi  [Wrong Section
Mayasheel Retail India 19




Pico Event Marketing

Application under

(IB) NO

29 |0710102/06482/2020 |Rejected (India) Pvt Ltd Vs. Gillis |any other 9818949966 |ADITYA VERMA  |Proof of Service
o 100/ND/2019
Lockwood Heller provisions- IBC
Case Type / Starting
. Raj Kumar Gupta Vs. IB/558/ND/201 . Pagination Not Done
30 |0710102/06481/2020 |Rejected RATHI ISPAT LTD Sec 60(5) 9 9810741973 |Raj Kumar Gupta & Pg No 121, Pg No
162,163 Missing
Pico Event Marketing Application under (IB) NO
31 |0710102/06483/2020 |Rejected (India) Pvt Ltd Vs. 1. any other 9818949966 |ADITYA VERMA  |Proof of Service
- - 100/ND/2019
Gillis Lockwood Heller provisions- IBC
NCOME TAX OFFICER Sec 252 (1) - By
WARD 8(2) Vs. Government CA/1032/252/2
32 |0710102/06487/2020 |Rejected REGISTRAR OF Body,Sec 252 (3) 019 9313004529 |Lakshmi Gurung |Wrong Section
COMPANIES & (ELBEE - By Government
PORTFOLIO PVT.LTD.) |Body
. . IB/2161/ND/20 MOHIT .
33 |710102/06499/2020 |Rejected Rakesh Kumar Jain Sec 60(5) 19 9899937993 NANDWANI Proof Of Service
. UNION OF INDIA Vs. DOCUMENT NOT
34 |710102036052020 Rejected DELHI DYMKHANA CLUB Sec 241 (2) NIL 9779067077 |UNION OF INDIA COMPLETE
. UNION OF INDIA Vs. DOCUMENT NOT
35 |710102036022020 Rejected DELHI DYMKHANA CLUB Sec 241 (2) NIL 9779067077 |UNION OF INDIA COMPLETE
Regional Director
UNION OF INDIA Vs. (Northern Uncompleted
36 |710102036032020 Rejected DELHI DYMKHANA CLUB |Sec 241 (2) 9779067077 |Region), Ministry P
documents
LIMITED of Corporate
Affairs, New Delhi
Regional Director
UNION OF INDIA Vs. (Northern Uncompleted
37 |710102036002020 Rejected DELHI GYMKHANA CLUB |Sec 241 (2) 9779067077 |Region), Ministry P
documents
LIMITED of Corporate
Affairs, New Delhi
Regional Director
UNION OF INDIA Vs. (Northern Uncompleted
38 |710102036012020 Rejected DELHI GYMKHANA CLUB [Sec 241 (2) 9779067077 |Region), Ministry P
documents
LIMITED of Corporate
Affairs, New Delhi
SUNITA RANI Vs. Sec 252 (1) - By
39 |710102/06434/2020 |Rejected SAHARA CREDIT Government NIL NAVEEN SINGLA |Wrong Document

COOPRATIVE SOCITY

Body




Income Tax Department

Sec 252 (1) - By

Wrong Document /

40 |710102/06420/2020 |Rejected Vs. Rajesh wadhwa & Government 7042132941 |Pranav Kumar
Case Type Wrong
Yashpal Wadhwa Body
Case Type Wrong /
. VARDHMAN LANDCON 9818923972 / No Pagination / Every
41 |710102/06393/2020 |Rejected PRIVATE LIMITED Sec 252 (3) 9990952077 SHIVANGI SINGH Pgs Not Signed /
ROC & Income Tax
ARIHANT 9818923972 / Every Pages Not Sign
42 |710102/06390/2020 |Rejected INFRAPROJECTS Sec 252 (3) 9990952077 SHIVANGI SINGH |/ No Pagination /
PRIVATE LIMITED Case Type Wrong
Case Type Wrong /
. RETRO CONSULTANTS 9818923972 / Index Wrong / ROC
43 |710102/06305/2020 |Rejected PRIVATE LIMITED Sec 252 (3) 9990952077 SHIVANGI SINGH & Income Tax
Service
. Pankaj Kumar Rustagi Vs.
44 |710102/06338/2020 [Rejected Pee Aar Exim Pvt. Lid. Sec 241 (2) NIL NIL Shubho Jana Wrong Document
Department of Lot Of e & overts
. Telecommunication V/s. |Sec. 230-232 - |CA/CAA/126/P ) .
45 |710102/06448/2020 |Rejected Tata Tteleservices Second Motion  |B/2018 9811403833 |Kamal Kant Jha  |& Brief synopss/
(Maharashtra) limited Accounting
Treatment Certificate
Page no-209 to 216
. not clear / Proof Of
46 [0710102/03483/2020 [Rejected Richa gupta Vs. hotel 1o 5411 7011463694 | ANIANAROY o ice Al
zodiac GAWAI

Respondents /
Payment Receipt




Sub-section (1) of

Page no-97 to

47 |0710102/03481/2020 |Rejected ACL Components Limited section 230 9706406207 |Afnaan Siddiqui 111,105,106-109, is
not clear
GOLDSTONE LIFESTYLE
. PRIVATE LIMITED Vs. . Case Type Wrong /
48 |0710102/03498/2020 |Rejected Registrar of Companies Sec 252 (3) 9811134037 |[Sidharth Sharma List Of Date & Events
Delhi
Solitaire Farms Private
49 10710102/03516/2020 |Rejected Limited Vs. Registrar of |Sec 252 (3) 9818993836 |KETAN MADAN Income Tax Service
Companies
Shane Haryana Finlease Case Type Wrong /
50 |0710102/03519/2020 |Rejected Limited Vs. Registrar of |Sec 252 (3) 9311559029 [NIL P g
. . Income Tax Service
Companies Delhi and
RAJENDRA PRASAD TAK Rule 11 of NCLT. |B- CASE TYPE
51 |710102064352020 Rejected V/S UNION ROADWAYS 2016 ! 577(ND)/2018 9953615219 |PAWAN WRONG,PAGE 30-32
LTD. & ORS MISSED
Application under CASE TYPE
. SHILPI CABLES PVT. 1B- SUKHDEV WRONG,INDEX
52 |710102064232020 Rejected LTD. a?glv?stir;irs e 461(PB)/2017 8802922789 MADNANI MISSED, PAGE-25-27
P NOT CLEAR
C.Pc NO. IB-
53 |0710102/06412/2020 |Rejected TCEM-UTM JV Vs. RAJESH Sec 60(5) 248/ND of 9560956484 |ANGAD MEHTA Case type wrong
JANGRA 2019
. PETROLUBE INDIA LTD. CP/IB/343/ND/
54 |0710102/03461/2020 |Rejected Vs. PETROLUBE INDIA Sec 60(5) 2017 9873720072 |MANU BANSAL Case type wrong
DEEPAK Vs. JNC CP Case type
55 ]0710102/03527/2020 |Rejected CONSTRUCTIONS Sec 60(5) NO/IB/272/PB/|7678432926 |DEEPAK wrong/Pages Not
PRIVATE LIMITED 2019 Clear-19 / Missing Pg-
. Hitesh Bhardwaj Vs. .
56 |0710102/03582/2020 |Rejected Nistha Bhardwai Rule 11 of NCLT |CP/-----2020 9810506000 |Atul Singh Case type wrong
uttam value steels limited | Application under
57 |0710102/03595/2020 |Rejected Vs. art special situation |any other CP/IB/ 1830 9910289185 VADAYANT Case type wrong
) - - OF 2017 PALIWAL
finance limited provisions- IBC
SUNIL HANDA Vs.
58 |0710102/03610/2020 |Rejected TODAY HOMES NOIDA [Sec 60(5) gFP .22?8.923 8527334575 QIBI\|1—| (?I—T PRATAP Case type wrong
PRIVATE LIMITED
Application under
. SRK STEEL FAB PRIVATE o Case Type Wrong
59 |710102/06547/2020 |Rejected LIMITED Vs. ROC DELHI |2 other Section-252 9999859432 |N K SHARMA (252)

provisions




KUNDAN CARE

Application Every

60 [710102/06367/2020 [Rejected PRODUCTS LIMITED Vs, |RUle 11 0f NCLT, |1B/940/ND/201| e 305639 |vaibhav Singh | 7298S Not Sian /
2016 8 Adffidavit Deponent
MR. AMIT GUPTA .
Signature / Case
PGS Cut-24-34 / Pg
. Kanti Mohan Rustgi Vs. Kanti Mohan Not Clear-64-68 /
61 710102/06339/2020 |Rejected ICICI Bank Sec 60(5) 1B/1081/2016 |9871306829 Rustagi Proof Of Service /
Case Type Wrong
Company vy :
62 [0710102/06430/2020 |Rejected CONCEPT GROUP IBC Under Sec 9 |Petition IB page:56-135, 148
(1BO) 227 not clear etc
Udit Jain Vs. APACE Company
63 |0710102/06409/2020 |Rejected BUILDERS AND IBC Under Sec 9 |Petition IB pagE:42-44 cut
CONTRACTORS PRIVATE (IBC)
L & T FINANCE LIMITED Company case type change
64 |0710102/02900/2020 |Rejected Vs. BRIJ BHUSHAN IBC under Sec 7 |Petition IB and vol 2-3 not
SINGHAL (IBC) upload etc
RBL BANK LIMITED Vs. Company 233220675';32’ ‘z}gg:
65 10710102/03512/2020 |Rejected GEM BATTERIES IBC under Sec 7 |Petition IB 4lol 128,etc Ia e
PRIVATE LIMITED (1BC) ' Pag
not clear
PUNJAB NATIONAL Company all soft co 2qe not
66 [0710102/03497/2020 |Rejected BANK Vs. SSK TRADING|IBC under Sec 7 |petition 18 o Py pag
PVT LTD (IBC)
PUNJAB NATIONAL Company
67 0710102/03622/2020 [Rejected BANK Vs. BANSAL IBC under Sec 7 |Petition IB 16,24 NOT CLEAR
DIAMONDS PVT. LTD. (IBC)
CITRON STRAEGIES PVT Company FORM 2 MISSED
68 [0710102/06009/2020 |Rejected LTD Vs. LEADING IBC under Sec 7 |Petition IB PART 3 IRP DETAIL
HOTELS LTD (IBC) MISSED
ENDLESS SERVICES Company
_ PRIVATE LIMITED Vs. o page:25, 31, 54, 84,
69 [0710102/06047/2020 |Rejected ELLY REALCON PRIVATE IBC under Sec 7 E’IeBtgl)on 1B 86-88, not clear etc
LIMITED
CAPITAL TRADE LINKS Company proof of service
70 0710102/06029/2020 |Rejected LIMITED Vs. KDP IBC under Sec 7 |Petition IB missed AND BREIF

BUILDWELL PRIVATE

(IBC)

OF SYNOPSIS




CITRON STRAEGIES PVT Company PART-3 IRP DETAIL
71 ]0710102/05995/2020 |Rejected LTD Vs. ASIAN IBC under Sec 7 |Petition IB MISSED FORM 2
HOTELS (NORTH) LTD (IBC) MISSED
HOTEL BANJARA Company Pagination missing
72 |0710102/03583/2020 |Rejected LIMITED Vs. CHARMS |IBC under Sec 7 |Petition IB ETC PAGES NOT
INDIA PRIVATE LIMITED (IBC) CLEAR
ORATOR MARKETING Company Eff’g”ﬁg‘}”un,lfé',ig
73 10710102/03587/2020 |Rejected PVT. LTD. Vs. SAMTEX |IBC under Sec 7 |Petition IB
DESINZ PVT. LTD. (IBC) UNCOMPLETED
DOCUMENT
Vandana Raheja Vs. Company page:338 translate
74 10710102/06542/2020 |Rejected Spaze Towers Private IBC under Sec 7 |Petition IB page 451-452, 492,
Limited (IBC) 495-497, not clear
Workgroup Business Company document
75 10710102/06526/2020 |Rejected Solutions PVT Ltd Vs. IBC Under Sec 9 |Petition IB uncompleted
NSS GLOBAL SOLUTIONS (IBC)
SURAJ KUMAR KAUSHAL petition sign missed,
. & OTHERS V. Company affidavite m|§sed,
76 10710102/06092/2020 |Rejected SARVOTTAM REALCON IBC under Sec 7 |Petition IB prpof of service
PRIVATE LIMITED (IBC) missed and
vakalatnama missed
PREM PRAKASH V. Company E:i‘:s’zgfaizr‘::‘;e
77 0710102/06059/2020 [Rejected COLONIA SANTA MARIA [IBC under Sec 7 |Petition IB number not mention
HOTELS PVT. LTD. (IBC)
on every pages etc
FORM 1 PART 3
RAKESH JAIN Vs. SIKKA Company HAND WRITTEN 17
78 0710102/03137/2020 [Rejected INFRASTRUCTURE PVT. |IBC under Sec 7 |Petition IB PAGE
LTD. (IBC) HANDWRITTEN 59
PG CUT 61,63 PG
Rakesh Jain & Another | 541 (1),sec ggtn@ﬂiny fé?ogfoé:ﬂﬁi y
79 |0710102/06574/2020 |Rejected Vs. MCJ MULTIPACK ’ ~ ) 9811628929 |Bharat Arora .
PRIVATE LIMITED 242(4) (Companies Events & Brief
Act) Synopsis
WRONG CASE
80 [0710102/06249/2020 |Rejected E”M'?iipE Kumar Bassi Vs. 1sec 60(5) 1B/50/PB/2018 |8744049255 |Srishti Khare II;El'géfg 1':'2%
TRANSLATE
SATYADEVI ALAMURI V. - :gsg‘:yii' tvlr';fg&&
81 0710102/03534/2020 |Rejected TECPRO INFRA Sec 12(2) 1721(PB)/2019 9840908393 |Bhavana Duhoon documents not
PROJECTS LIMITED
upload properly
82 [0710102/06123/2020 [Rejected K&A Organics Vs. Tamta ¢ ), IB/1121/ND/20)590583779  [ARVIND KUMAR  |case type wrong
Construction Co-Private 19
uttam galva metalics - COMPANY
limited Vs. pricewater Application under PETITION
83 |0710102/06065/2020 |Rejected any other 9953149741 |MISHA case type wrong

house coopers
professional services

provisions- IBC

(IB)-2054(MB)
/2018




uttam value steel Vs.

Application under

(1B)-2054(MB)

84 |0710102/06064/2020 |Rejected pricewater house coopers|any other /2018 8076136458 |MISHA Wrong Section
professional services provisions- IBC
Pgs Not Clear-
46,59,62,75,76,88,89
precitech enclousures 193,95,99,100,101,10
2,103,105,111,112,1
85 |710102/06589/2020 |Rejected system pvt. Itd Vs. Sec. 241(1) 9953926219 |SANYAM JAIN  |[13,114,116,120,121,
precitech enclousures
system pvt. Itd 123,163,164,165,170
,173,180,182,200,20
1,202,204,205,240,2
42 251.259.260.261.
17-After Page
AHUJA EXIMS PRIVATE Numbering Not
86 |710102/06570/2020 |Rejected LIMITED Vs. Registrar of |Sec 252 (3) 9899290492 |Himanshu Mentioned / ROC &
Companies Delhi Income Tax Service
& Case Type Wrong
RAM RAKHA KAMBOJ Vs. Laxmi Narayan 8,10,11,14,17,137, /
87 |710102/06563/2020 |Rejected REGISTRAR OF Sec 252 (3) 9312215424 Taparia Translate Pg-60 /
COMPANIES NCT DELHI Pages Cut-102
PANKAJ KUMAR RUSTAGI List Of Date & Events
88 [710102/06261/2020 |[Rejected Vs. PEE AAR EXIM PVT. [Sec 425 9810052396 |Shubho Jana / Brief Synopsis / Pg
LTD. Not Clear19 / Missing{
26 / Wrong Arrange-
. Pushpa Shrikant Kulkarni Document Not
89 |710102/03548/2020 |Rejected Vs. Unitech Limited Sec. 73(4) 9969085621 |NIL Properly
WARRENDALE Sec. 230-232 E?IZ T;; (Iileegtrion &
90 |710102/03555/2020 |Rejected TECHNOLOGY SERVICES Sec 234 ! 9971327779 |RAINEESH SOOD Ann,e xure Every
INDIA PRIVATE LIMITED .
Pages Not Sign /
Balasubramanian Not Properly Upload
91 |710102/03586/2020 |Rejected Enterprises Private Sec. 131(1) 7200291274 [NIL Document
Limited Vs. ANDY NADAR
. PANASONIC AVC Sub-Section (1) KARAN Not Properly Upload
92 |710102/06354/2020 |Rejected NETWORKS INDIA Of Section 66. 9971304540 \1A| HOTRA Document
Application under CP/IB
93 |0710102/06581/2020 |Rejected IDBI Bank Limited any other 8189946699 |Harshit Khare Proof of Service
- NO/3/ND/2019
provisions- IBC
Ms. Priyanshi Arora Vs.  |Application under|CP
94 |0710102/06586/2020 |Rejected Dream Procon Projects  |any other NO/IB/1771/N |9811418701 |NILESH SHARMA |Case Type Wrong
Limited provisions- IBC__ |D/2018




Global Autotech Limited

Application under

Cp

Case Type Wrong &

95 |0710102/03423/2020 |Rejected Vg. Ma|n|. anstructlons any gt.her NO/1236/2016 9910163946 |ROHIT GANDHI Pg No 114,181
Private Limited provisions- IB
96 0710102/06394/2020 Rejected MUKESH KUMAR GUPTA |60(5) ;BﬁSS/PB/ZOl 9810691748 |NOT MENTION g:glé TYPE WRONG
Jagat Pal Paliwal &
97 10710102/06298/2020 |Rejected Anothers Vs. Jassum APPLICATION 1B/1756/PB/20 9810502994 SAPAN MOHAN CASE TYPE WRONG
. 18 GARG
Propcon Projects Pvt.
98 [0710102/06287/2020 |Rejected Punjlioyd Ltd Vs. Indian 1, 5, IB/731/PB/201 19953676030  |MeNaria & CASE TYPE WRONG
Qil Corporation Limited 8 Compaby
Jagat Pal Paliwal &
99 0710102/06299/2020 |Rejected Anothers Vs. Jassum APPLICATION 1B/1756/PB/20 9810502994 SAPAN MOHAN CASE TYPE WRONG
. 18 GARG
Propcon Projects Pvt.
M/ s NUPUR FINVEST IB- RAJANSH WRONG CASE TYPE
100 |710102065512020 Rejected PVT.LTD. V/S M/s Sec 60(5) 45(PB)/2018 8968462244 THUKRAL ,TRUE COPY SIGN
UNNATI FORTUNE MISSED
M/S STRESSED ASSESTS |Application under IB- MANISH Matter Format Wrong
101 |710102065432020 Rejected STABILIZATION FUND  |any other 244(PB)/2019 9412705345 AGARWAL / Index Not Properly
V/S M/S JAIN STUDIOS _|provisions- IBC / Every Pages Not
Indian Oil Corporation Meharia & CASE TYPE
102 |710102062742020 Rejected Limited Vs. Indian Oil Sec 60(5) 9953676030 Compab WRONG,ONLY
Corporation Limited paby PROOF OF SERVICE
. Kashi Viswarathan CP/IB/NO/470/ TRANSLATED PAGES-
103 [0710102/06607/2020 |Rejected Sivaraman Vs. Satish Jain Sec. 45 (1) ND/2017 9871751165 |Prateek Kushwaha 261/263/265/267/27
GOKALDAS EXPORTS CP.NO.1683/N Pg No 99-104-107-
104 |710102/06504/2020 [Rejected LTD. Vs. VAS DATA Sec 60(5) D /'20 18' 9886174036 |SANTOSH KUMAR |107A not clear /
SERVICES PRIVATE Every Pages Not Sign
Application under IB- SUKHDEV
105 |[710102/06424/2020 |Rejected Sukhdev Madnani any gt_her 461(PB)/2017 8802922789 MADNANI Case Type Wrong
provisions- IBC
SWAPRA PHARMA
106 |710102/06275/2020 |Rejected PRIVATE LIMITED Vs. Sec 252 (1) NIL 8800839633 |Anupam Tripathi | Case Type Wrong

The Registrar of
Companies




Alfatech Private Limited

Sec 252 (1) - By

Case Type Wrong /

107 |[710102/06269/2020 |Rejected Vs. The Registrar of Government NIL 9999952595  [Kajal Goyal .
. STK-7 Missing
Companies Body
Application Sign /
. AGRAWAL SCAFFOLDING CP.No0.866/252 . o
108 |710102/06251/2020 |Rejected INDIA PRIVATE LIMITED Sec 252 (3) /ND/2019 9871366293 |Surender Singh Afﬂd_awt Sign
applicant / Wrong
HYGIE PROFILE (INDIA) MANISH KUMAR Pgs Not Clear-
109 |710102/06245/2020 |Rejected PRIVATE LIMITED Vs. Sec 252 (3) Sec 252 (3) 9999878405 SINGH 41,118,134 / All Pgs
REGISTRAR OF Blur
UPFRONT TRADING Vakalatnama Missing
110 |710102/06203/2020 |Rejected PRIVATE LIMITED Vs. sec. 230 .232 CA/CAR/39/ND 9871174091 VDAY KUMAR / Certified Copy
) . . (2nd Motion) /2020 GUPTA o
Sony Financial Services Missing
B L TRADE INDIA SAROJ KUMAR Case Type Wrong /
111 |710102/03485/2020 |Rejected PRIVATE LIMITED Vs. Sec 252 (3) NIL 9868028297 SINGH ROC & Income Tax
REGISTRAR OF Service
Pgs Not Clear
RAJESH RAJPAL Vs. 8860212992 / 221,222,237,261,262
112 1710102/06135/2020 |Rejected RAJPAL POLYTEX Sec. 241/242 NIL 9899130221 |Devesh Arora ,263,265,291-
PRIVATE LIMITED 293,296,303,304,305
306,320
. Vishal Fabrics & Ors Vs. I Memo of Parties &
113 |0710102/03282/2020 [Rejected AVJ Developers (India) Sec 60(5) 9891249549 |un singh Pages Are Not Clear
Sec. 241(1),Sec.
114 |710102/06619/2020 |Rejected TUSHAN AHUJA Vs. 242(4),Sec. 9560956484 |ANGAD MEHTA  |Breif Synopsis
VIPIN AHUJA
244(1)
Sec 252 (3) - By . Translate Pg-78-
115 |710102/03412/2020 |Rejected UJJAWAL GARMENTS |- e rnment 9350218303 |>2TUee 79,81-88,91 / Pg Not
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217 |(0710102/07211/2020 |Rejected XECUTE HR SOLUTIONS |under any other 19 8920375937 [Neeraj Nhatiya Page No 8 Not Clear
PVT. LTD. provisions- IBC
Arable Builders Private 18/1771/ND/20 Translate Pg-
218 |710102/07151/2020 |Rejected Limited Vs DREAM Sec 60(5) 18 9999098219 |Vijay Kaundal 26,28,30,46 / Every
PROCON PVT. LTD. Pages Not Signed
. Chandra Pr.a.kash Vs 18/1248/PB/20 o
219 |710102/07154/2020 |Rejected Taurus Facility Sec 66(1) 18 9899034047 |Sanyam Saxena |Missing Pg-248-250
Management Services
De Nora India Limited Vs
Mr. Kuldeep Verma
- . Page Not Clear-
220 [710102/07143/2020 [Rejected Liquidator in the Sec 42 1B/418/ND/201| 053771820  |AJAY BHARGAV  |153,171,183,226,236
Liquidation Process of 8
. ,239,243,254,
Hindustan Paper
Corporation Limited
. Chandra Pr.a.kash Vs 18/1248/PB/20 o
221 |710102/07118/2020 |Rejected Taurus Facility Sec 66(1) 18 9899034047 |Sanyam Saxena |Missing Pg-103-105
Management Services
Annies Apparel Private
222 |710102/07164/2020 |Rejected Limited Vs Annies Sec 66(1) 1B/1689/PB/20 8302261310 ATANU File Not Clear
. L 19 MUKHERJEE
Apparel Private Limited
AAKASH SINGHAL Vs
223 [710102/07168/2020  [Rejected MEENU AGGARWAL 19(2) 1B/1106/2018 [9868145676 |NIL Page Not Clear-

PROMOTER DIRECTOR
OF CD

37,43,44




AN Infracom Pvt Ltd Vs

Wrong Arrange-6-7 /

224 |710102/07165/2020 |Rejected AN Infracon Pvt Ltd Sec 60(5) 1B/45/PB/2018 (9810259213 |RAJEEV KUMAR :zgse7Not Clear-54-
. Anil Kumar Sharma Vs 1B/398/PB/201 Document Not
225 |710102/06523/2020 |Rejected Vijender Singh & Ors. Sec 66(1) 7 9871751165 |Prateek Kushwaha Properly Uploaded
INDIAN OVERSEAS BANK |Application under 18/419/PB/201 Translate-36 /
226 |710102/06626/2020 |Rejected Vs PEARL VISION any other 8130316021 |Anil Kumar Missing-105,341-
PRIVATE LIMITED provisions- IBC 441,477,520-521,
INDIAN OVERSEAS BANK |Application under 18/438/PB/201 Missing-
227 |710102/06621/2020 |Rejected Vs PIXION MEDIA any other 8 8130316021 |Anil Kumar 45,81,303,325 /
PRIVATE LIMITED provisions- IBC Pages Cut-64-73
Sumit Bansal Vs Andhra Application Not Sian
228 |710102/06661/2020 |Rejected Bank (now Union Bank of |Sec 60(5) 1B/1048/2019 (9650163131 |Abhishek Garg PP 9
. Every Pages
India)
Translate-
81,83,91,93,96,97,99
. ,101,103, / Wrong
BDR Builders and
229 [710102/06666/2020  [Rejected Developers Pvt. Ltd. Vs |Sec 60(5) 112/ 1747/PB/20 19610000000 |Anjaneya Mishra ﬁ;?:sgﬁzﬁé?;: ]
Rakesh Kumar Gupta 114,117-118,120,121
126,214,220,221-
226, / Page Cut-183
D.K. Distillers Private
230 |710102/06729/2020 |Rejected Limited Vs Mohd. Nazim |Rule 11 0f NCLT, |IB-2122 9868234510 |Susmita Mahala  |C &Y Pages Not
Khan 2016 ND/2020 Signature
DATA WORLD Ramesh Chandra MOA & AOA Not
231 |710102/06864/2020 |Rejected INFORMATION SYSTEMS |Sec. 131(1) 9029000295 Clear / Not Properly

PRIVATE LIMITED Vs

Mishra

Uploaded




SHIV DAYAL SHARMA Vs

232 |0710102/07234/2020 |Rejected THREE C PROJECTS PVT |Sec 60(5) CP/IB/1718/PB 13099623289 |Atul Sharma Application every
LTD /2018 pages sign
. Promila Ahuja Vs Earth CP/1B/1747/PB . Index not uploaded
233 |0710102/07238/2020 |Rejected Buildprop Pvt Ltd Sec 60(5) /2018 9315098881 [Sunil K Goel & not pagination
. Promila Ahuja Vs Earth CP/1B/1747/PB .
234 (0710102/07236/2020 |Rejected Buildprop Pt Ltd Sec 60(5) /2018 9315098881 [Sunil K Goel Page not clear-99
INDIAN OVERSEAS BANK |Application under 18/438/PB/201
235 |710102/07233/2020 |Rejected Vs M/S PIXION MEDIA |any other 8 8130316021 |Anil Kumar Page Cut-70
PVT. LTD. provisions- IBC
PAGE-21-47,49-
SANJAY 80,82,84-87,105-
_ JAIN Vs. NILESH 109,115-169,171-
236 |0710102/06777/2020 |Rejected SHARMA RESOLUTION Sec 60(5) 1B/1771/2018 189,224-227,238-243
PROFESSIONAL NOT CLEAR AND
PAGES ARE BLACK
ANURAUO ALN
CONDITIONING PVT.  [Sec 252 (3) - By
237 [0710102/07138/2020 [Rejected LTD. Vs. REGISTRAR |Government é;g/ 252/ND/2 f:j:x?l'gfgv 1223 /
OF COMPANIES NCT OF |Body P
Pages not sign-
795 6 AL
238 |[0710102/07235/2020 |Rejected GARG Vs. PUNJAB Sec 60(5) 1B/302/2017 ) )

NATIONAAL BANK

130.134 to 141.185
to 195




DEVENDRA KUMAR

Application under

Pg Numbering Not

239 |[0710102/06290/2020 |Rejected SHARMA Vs. IBB- any other 1006/ND/2019 Mention
EVEREST BUILDTECH provisions- IBC
SAMAK LANDSCAPE Application under
240 |(0710102/04341/2020 |Rejected PRIVATE any other 1176/ND/2019 Index Missing Etc ...
LIMITED Vs. ASHISH |provisions- IBC
EVAN MULTISPECIALITY
HOSPITAL & RESEARCH
241 10710102/03630/2020 |Rejected CENTRE PRIVATE Sec 60(5) pagination not Done
LIMITED Vs. STATE
OF UTTAR PRADESH
CANARA Pg No 40,41 Not
242 (0710102/03659/2020 |Rejected BANK Vs. MR. sglligll of NCLT, 1705/B/2018 Clear Document And
AASHISH GUPTA Index Not Match ....
. West Haryana Highways 1B/685/ND/202
243 10710102/06137/2020 |Rejected Projects Private Limited Sec 60(5) 0 Case Type Wrong
NORTHERN ARC Application under .
. No Supporting
244 (0710102/03209/2020 |Rejected CAPITAL any other 1671/ND/2019 Affidavit and E Stam
LTD. Vs. FIVE CORE _|provisions- IBC P
AASHISH
. GUPTA Vs. UNNATI Document Not
245 |[0710102/03206/2020 |Rejected FORTUNE HOLDINGS Sec 66(1) 1705/PB/2018 Properly Upload
LIMITED
CHIRAG Application under Page No. 352 to 354
. SHAH Vs. GRADES &amp;amp; 356 to
246 |0710102/03333/2020 |Rejected ENTERTAINMENTS a?glvciastir;irs o 33/ND/2019 360 not clear, 362,
PRIVATE LIMITED P 363 Hindi
RAKESH KUMAR
247 | 0710102/06492/2020 |Rejected JAIN Vs. JYOTINDRA |[Sec 60(5) 917/ND/2019 Proof Service
SHANTILAL PATEL
OM PRAKASH VIJAY-
. LIQUIDATOR Vs. FAN
248 |(0710102/06442/2020 |Rejected TASTIC BUILDCON PVT Sec 60(5) 37/PB/2018 Wrong Case Type
LTD
o
249 |0710102/06439/2020 |Rejected 44/252/2020 SECTION AND
LIMITED Vs. REGISTR PAYMENT

AR OF COMPANIES




ASHOK KUMAR JUNEJA

Application under

(1B)-

ASHOK KUMAR

250 [0710102/07207/2020 [Rejected Ve, KK BASSI any other 630(pBy/2010 810532462 [J0CEr Page No Sign 1 To 3
provisions- IBC
CA MAHESH BANSAL Vs Translate page
251 |0710102/07228/2020 |Rejected SUBHASH CHAND GOEL |Sec 66(1) IB/1342/ND/20) 501 411757 [SuPhash Chand - 179.not clear pages-
18 Goel and Others |161 to 225.227 to
AND OTHERS
229
252 10710102/07044/2020 |Rejected CHANCHAL DUA Vs éB/GSQ/PB/ZOI 8800343000 |ABHISHEK Anand |Case Type Wrong
. page no clear: 102
. Sec 33(1) (b) (i)
253 [0710102/06860/2020 |Rejected Deepika Bhugra Prasad | i’/ cec [1B/1510/nd/20 15071751165  |prateck Kushwaha | O, 111 AND volume
Vs. Kapil Gupta & Anr. 33(3) 19 will be upload IN
serial wise
PG NO WRONG &
SHARMA KALYSPO PVT  |Application under|CP (IB) TRUE COPY SING
254 [0710102/06658/2020 [Rejected LTD Vs. MK OVERSEAS |any other NO.1887/ND/2 |9311162970 |(Navjit Singh) ~ |MISSED &
EXPORTS PVT. LTD. provisions- IBC  |019 Application Sign
Missed
M/S ANJUSHREE Application under Application Sign
0710102/03114/2020 | _ ENTERPRISES Vs. M/S (1B)- Krishna Kumar :
255 Rejected C VIEW INNOVATIONS a:gv?s?;irs e [878ND)2019 947425642 N\tichra g'ssgfuf;zliisiecd"py
PVT. LTD P 9
256 [0710102/03614/2020 [Rejected BEST AGOLIFE LIMITED (o 1o 11 of NeLT |SPUCAMIAIP 1001 406207 |Afnaan siddiqui  |29ination Not Done

Vs.

B/2018

& Main Index




ANEESHA DUTT Vs.

Application under

AFFIDAVIT MISSED

257 10710102/03606/2020 |Rejected NORTHBRIDGE any other TP/09/PB/2020]|9987997016 |Aneesha Dutt
CONSULTING PVT LTD |provisions & VAKALATANAM
GULATI RETAILS INDIA
. LTD. Vs. M/S NEWGEN [Rule 11 of NCLT, |IB/1154/ND/20 .
258 0710102/06650/2020 |Rejected SPECIALTY PLASTICS 2016 19 9810057779 |AHSAN AHMAD Page No 9 Missed
LIMITED
Original Order
. R Systems International |[Sec. 230-232 - |CA/CAA/48/ND Certified Copy /
259 |710102/07131/2020 |Rejected Limited Vs Second Motion  |/2020 9910483619 [RAJEEV KUMAR Accounting
Treatment Certificate
List Of Date & Events
/ Page Not Clear-148-
201,221,224-232,235
265,274,287-
292,309,315-
PRINCIPAL INFOTECH ey
260 |710102/07191/2020 |Rejected LIMITED Vs PRINCIPAL Sec. 230-232, 1st Motion 8178614704 |Prerna Arora 320,336,337,350,354
INSYS PRIVATE LIMITED |3€€ 234 ,356,434,447,452,45
4,457,460~
462,465,474,498-
503,511,523,524,534
,535,536,590,598,62
0 R3] A9 / Wrona
Page Not Clear-
97,142,223,229,230 /
. WESTREN IMPEX Sec. 230-232 - |CA/CAA/136/P MANOJ KUMAR Accounting
261 |710102/07183/2020  [Rejected PRIVATE LIMITED Vs |Second Motion ~ [B/2018 9811080423 | -apg Treatment Certificate
/ Certified Order
Copy Original
ASHUTOSH GUPTA Vs Wrong Arrange-32-
262 |710102/07200/2020 |Rejected Prizm Holography and Sec. 241(1) 9810311387 |Ajay Kumar Gupta |33 / File Not Properly

Security Films Private

Uploaded




Jatinder Singh Vs The

263 [710102/07221/2020  [Rejected Registrar of Companies |Sec 252 (1) 9999319266 |2 OURABH GUPTA Missing-27 /
. CS Translate-103-112
NCT of Delhi & Haryana
DATA WORLD Ramesh Chandra Page Not Clear-22-42
264 |710102/07213/2020 |Rejected INFORMATION SYSTEMS |Sec. 131(1) 9029000295 Mishra / Proof Of Service /
PRIVATE LIMITED Vs Memo Of Parties
BLUELEMON
TECHNOLOGIES Case Type Wrong /
. PRIVATE LIMITED Vs Not Properly
265 |710102/07239/2020 |Rejected REGISTRAR OF Sec 252 (3) 9560307171 |HEMANT KUMAR Document Arrange /
COMPANIES NCT OF Income Tax Service
DELHI AND HARYANA
Missing-51,322 /
Page Not Clear-
208,217,243,260,323
Sub-section (1) of ,433,434,436,438,43
266 |710102/07294/2020 |Rejected Quickcalls Pvt. Ltd. Vs section 230 1st Motion 9718996662 |Vikrant Rohilla 9,440,443,444,445,4
48,449,450,451,453,
454,455,456,457,458
,459,461,462,464,46
5 / Page Cut-483 497
s o ATy ; b ot o
267 [0710102/07254/2020 [Rejected SERVICES LTD. Vs M/S  [Rule 11 of NCLT, | 11 o7/ 9958756642 |pankaj agarwal — [sign 1 to 4/9.Prayer
SIR JOHN BAKERIES 2016 019 (Applicant not
INDIA PVT. LTD npplicant no
sgnature!
. 29/31/33/37/39/41/4
. Mohd Nazim Khan Vs . CP /1B/ MOHD. NAZIM
268 |0710102/07288/2020 |Rejected State Bank of India Section 74 2122/ND/2019 9818156340 KHAN 5/47/49/51_/53/55/57
/59/61.Unsign pages-
00 o127 120 0. 120
VOLUME 2 UPLOAD 2
PRIYANSHI ARORA V/S
. IBI1771IND/20 SIDDHARTH TIMES AND PROOF
269 |710102072262020 Rejected DREAM PROCON PVT. SEC 60(5) 18 9910792104 SHARMA OF SERVICE WRONG

LTD.

PAGE.




. Rajiv Khanna Vs Earth CP/1B/1747/PB/ .
270 10710102/07269/2020 |Rejected Buildprop Pyt Ltd Sec 60(5) 2018 9315098881 |Sunil K Goel Page not clear 120
Page not
. clear.132/134/137/13
Ajay Kumar Aggarwal Vs
271 [0710102/07307/2020 |Rejected Deputy Commissioner of |Sec 60(5) CP/IB/447IND/ |5671751165 |KANISHK KHETAN |&/163/165/168 Trans|
Income Tax 2018 ate pages-135/141/
to 144/165/166/172
to 175
RAMJAN KHAN Vs -
INDIGLOBAL Application under IB- Every pages
272 10710102/07311/2020 |Rejected TRADELINKS PRIVATE a?g/v?;tir;irs_ . 1270/ND/2019 9873017733 |Sanjay kohli i:?f::ja;t\tlize.suportlng
LIMITED P
. WESTREN IMPEX CA/CAA/136/P MANOJ KUMAR
273 |710102/07185/2020 |Rejected PRIVATE LIMITED Vs Rule 11 of NCLT B/2018 9811080423 GARG Case Type Wrong
. COMMISSIONER Vs 1B/343/ND/201 Index Not Mention /

274 |710102/07188/2020 |Rejected ASHWANI KUMAR GUPTA Sec 60(5) - 9868456789 |MADAN LAL GARG File Not Properly
Case Type Wrong /
Pages Not Clear-

. Aditya Gupta Vs Gaurav 1B/432/ND/201 . . 150,139-

275 |710102/07220/2020 |Rejected Katiyar Sec 60(5) 9 8527075570 |Aishwarya Kaushiq 146,148,149,150,151
,153,155,156,161,16
3,169,171,175,187,1

MOHD ZUVAIB KHAN Page Not Clear-112-

276 |710102/07170/2020 |Rejected Vs. REGISTRAR OF Sec 252 (3) 9810655161 |ANJALI YADAV 113,114,161 / Case

COMPANIES

Type Wrong




STALWART

SURVEILLANCE AND Dr. Maurya Vija g:stee L&;r:ec:/:::? o/
277 |710102/07136/2020  |Rejected ELECTRO Sec 252 (3) 9313005662 | " dray jay 59960 68,75 76 /
TECHNOLOGIES Inéon;e T,ax,Service
PRIVATE LIMITED Vs.
) AKRON HEALTHCARE Brief Synopsis /
278 |710102/07160/2020  |Rejected VT LTD. Ve, Sec 252 (3) 9810057257 |ASHISH MIDDHA |- ~YTOPs2 1
EDGE MEDICAL
SOLUTIONS PRIVATE
. Document Not
279 [710102/07086/2020  |Rejected LIMITED Vs. Sec 252 (3) 9711638925 [SHIKHA GUPTA |2 s 0
REGISTRAR OF perly Up
COMPANIESNCT OF
) K.K GOLYAN Vs. NULON RANJANA ROY
280 |710102/06715/2020 |Rejected INDIA Sec. 241(1) 7011463694 GAWAI Wrong Index
ALANKAR CHEMICALS . ) Case Type Wrong /
281 [710102/10147/2019  |Rejected PRIVATE LIMITED Vs. gzzoigoMﬁi) . %f:” 13/ND\og10154727  [ANIL SINGH Document Not
MD. NAZIM KHAN Properly
PAGE 122-
ANNIES APPAREL 141,159,160 FONT
_ PRIVATE LIMITED Vs. IB- ATANU SMALL PAGE-204-
282 1710102071642020  |Rejected ANNIES APPAREL Sec 66(1) 1689/PB/2019 (5302261310 {1 HERIEE 213 NOT CLEAR
PRIVATE LIMITED PAGE-C AND 162
cuT
) USHA BRECO LIMITED _ |Caveat Caveat RAKESH
283 |[0710102/07076/2020 |Rejected Vs. ANIL KUMAR LADHA |Application Application 9810470103 WADHWA Case Type Wrong
Application under
. RAHUL KUSHWAHA Vs. . . Document Not
284 [0710102/07121/2020 [Rejected DBM RETAIL PVT. LT, |37V other Nil 9971350333 |Jaskaran Singh [, *TE
provisions
RAJIV SHANKAR Case Type Wrong &
0710102/07148/2020 | DVIVEDI Vs. SKYLARK CA (CAA)- SUSHANT KUMAR |Application Sign
285 Rejected INDUSTRIES PRIVATE | U1 1L OFNCLT {2 Npy 2020 |P313061263  [capkar Missed & True Copy
LIMITED Missed
Tase Type Wrong 7
Pages Not Clear-
MR. DHRUV RANJAN 136,277,278,341,352
VERMA & 416,444,445 450,45
286 [0710102/07231/2020 [Rejected ORS. Vs. M/STHREE ;‘)"1‘211 of NCLT, 112/ 2988/ND/20 9599539672 éfmT;H ARY 1,454-
C SHELTERS PRIVATE 456,457,458,473,505
LIMITED ,506,520,521,522,52
3,524,540,544,548,5
Z2 CQA CQ7 CQQ COQ
Ramit Rastogi - Application under
287 [710102/07264/2020  |Rejected Liquidator Vs GTHS any other 1B/210/ND/201 444 573585 [MANSUMYER Case Type Wrong /
SINGH Every Pages Not Sign

Retails Private Limited

provisions- IBC




NEW OKHLA 18/1896/ND/20 Case Type Wrong /
288 |710102/07218/2020 |Rejected INDUSTRIAL Sec 60(5) 19 9873997047 |Rachit Mittal Document Not
DEVELOPMENT Properly Uploaded
289 [710102/07296/2020  [Rejected Emerald Lands India PVt |o. 152 1B/1466/ND/20)5>67760777  |SAVAR MAHAJAN |ANnexure Every
Ltd Vs 19 Pages Signature
BON-LON SECURITIES irp details missed
290 |0710102/06837/2020 |Rejected LTD. Vs. M/SRCI IBC under Sec 7 9717713067 |vierat k . anand foprm 1
INDUSTRIES AND
index missed memo
of parties missed list
dates &amp;amp;
event , breif of
GODDONE synopsis missed page
; INFRASTRUCTURES 92-95, 110, 113-130,
291 |0710102/07127/2020 |Rejected PRIVATE LIMITED V. IBC Under Sec 9 9473565666 |VIBHA V MISHRA 145, 152, 153, 208
SUPERTECH LIMITED not clear page 197
client sign missed ,
compliance affidavit
missed 9(3)b etc
nage not clear |
_ LEIGHTON INDIA MANISH KUMAR
292 |0710102/07155/2020 |Rejected CONTRACTORS PVT LTD |IBC Under Sec 9 9871102052 SRIVASTAVA page:73 not clear
Vs. SHIPRA LEASING
. SMX FARMA LIMITED . .
293 |0710102/03410/2020 |Rejected Vs. MEDI XPERT INDIA IBC Under Sec 9 -9873355153 |Atul Sahi claim less then 1 Cr
M/S. AHLUWALIA 229:'754(;9607’06%64'
CONTRACTS (INDIA) 84 88 102 103,
294 10710102/03588/2020 |Rejected LIMITED Vs. LOGIX IBC Under Sec 9 9891558131 [Dhruv Rohatgi e
110, 111, 112, 114,
INFRATECH PRIVATE
LIMITED 115, 120, 127, 128,
138, 139, not clear
page numbering not
. ) clear,pages 399,400-
295 [0710102/06799/2020 [Rejected \S/IATBifsﬂszai\éTailA Section 95(1) 46026455 gﬂ'tzaa Vikram —404,407-
: P 411,413,,500,815,94
4,949 not clear
HIGH GROUND page:27, 52, 60, 62,
. ENTERPRISE LIMITED Shantanu 64, 66, 67, 68, 69,
296 |0710102/06326/2020 |Rejected Vs. ORIENTAL IBC Under Sec 9 88511 67622 Derhgawen 72, 74, 75-3 etc
STRUCTURAL page not clear
HIGH GROUND
297 [0710102/06329/2020 [Rejected ENTERPRISE LIMITED ~ |IBC Under Sec 9 88511 67622 ;ngtzu’en Elae?a?l%, 68, 69, not
Vs. ASCEND MEDIA 9
HIGH GROUND
; ENTERPRISE LIMITED Shantanu .
298 |0710102/06337/2020 |Rejected Vs. HYDERABAD TRADE IBC Under Sec 9 88511 67622 Derhgawen page:27 not clear

EXPOCENTRE PRIVATE




VINOD KUMAR & ORS
Vs. M/S SARE
GURUGRAM PVT. LTD (

page30, 54, 90-93,
125, 130, 155, 173-
174, 190, 312-317,
341, 342, 346, 355-
356, 358, 360-365,

299 |0710102/06916/2020 |Rejected EARLIER KNOWN AS M/S IBC under Sec 7 9716104763 |Abhay Kumar 372-374, 386, 389,
RAMPRASTHA SARE 390-392, 395-396,
REALITY PVT. LTD 398, 399-400, 408,
413, 414, 415, 416-
420 etc nages are
SANJIB KUMAR DEY Vs. page:130-131, 151,
. CONCEPT CAPITAL HIMANSHU 190, 191, 399, 478,
300 |0710102/06852/2020 |Rejected INFRA PROJECTS PVT. IBC under Sec 7 -9818628999 CHAUBEY 485, 486 etc page
LTD. not clear
uncompleted
OLYMPIA ELECTRONICS document , final
PRIVATE LIMITED Vs. report, 2 year
301 |0710102/06531/2020 |Rejected DAKSHIN HARYANA IBC Section 59 7678432926 |Soma Samantarai |balance sheet , ibbi
BIJLI VITRAN NIGAM report, master data ,
LTD (DHBVN) challance, BR, Special
BR etc document
DRIVE INDIA Page 50-53, 56-88,
ENTERPRISE SOLUTIONS 99,100,108, 112, 116
302 |0710102/07181/2020 |Rejected IIELNgI-II-\IEI?ERg iNESSLINE IBC Under Sec 9 9987087500 |Wadia Chandy gg: ﬁ?; ltigi 112322’
CONSULTANTS PRIVATE not clear page 323
LIMITED missed 65- affidavit
STATE BANK OF INDIA page:530, 564, 663
303 |0710102/07245/2020 |Rejected Vs. LOK PRIYA IBC under Sec 7 9417600346 |Rakesh Gupta 727_7'3 4 r,10t cI:aar !
BUILDWELL PRIVATE
page:311, 313-317,
LEIGHTON INDIA géz’ g;g’ 3521337681’
304 |0710102/07199/2020 |Rejected CONTRACTORS PVT. IBC Under Sec 9 9145487483 |RAHULGUPTA ! ! !
LTD Vs. VIPUL LIMITED 384, 385, 399-400,
413, 414, 433-434,
etc page not clear
TIGER LOGISTICS INDIA
305 |0710102/06624/2020 |Rejected LTD. Vs. JAGUAR IBC Under Sec 9 9899382350 |Kshitij Mudgal amount less then 1Cr
OVERSEAS LIMITED
MR. SANDEEP DUTTA list dates
306 |0710102/07202/2020 |Rejected Vs. AGRANTE REALTY |IBC under Sec 7 9999670588 |SHLOK CHANDRA |&amp;amp; event
LIMITED and brief of synopisi
307 [0710102/06802/2020 |[Rejected STATE BANK OF INDIA * ¢ i 95(1) 46026455  |Aditya Vikram 1815 to above wrong

Vs. SUDESH SHARMA

Gupta

page numbering




DRIVE INDIA
ENTERPRISE SOLUTIONS

Page 72, 73 Tepeated|
281-282 page repeat
72,, 1204-1205,1207-
1242,
1267,1283,1285,1298
, 1300,1303, 1351,
1368, 1347,

308 |[0710102/07180/2020 |Rejected LIMITED Vs. BTM IBC Under Sec 9 9987087500 |Wadia Chandy 1378,1387-1388,
EXPORTS LIMITED 1394-1401, 1408,
1754-1786, 2369,
2403 not clear 73,
555-589, 1529-1564
page missed 1255-
1245 and 2002-3014
309 [0710102/03496/2020 [Rejected PUNJAB NATIONAL BANK| 5 | o der Sec 7 9822426480  [vivek jain all pages are blur
Vs. BANSAL upload again
BAGRECHA
. ENTERPRISES LIMITED sachdev & .
310 |0710102/06056/2020 |Rejected Vs. UNITECH ADVISORS IBC under Sec 7 971173901 associates claim Less then 1 cR
(INDIA) PRIVATE
PIRAMAL ENTERPRISES
311 |0710102/03608/2020 |Rejected LIMITED Vs. M/S IBC under Sec 7 4661 6666 Shashank Agarwal |page:47-62 not clear
LOGIX SOFT-TEL
MR. RAMESH AGGARWAL single home buyer
312 |0710102/03520/2020 |Rejected Vs. M/S.RG IBC under Sec 7 9911103566 |rishab Garg buy-backn& pages
RESIDENCY PRIVATE not clear
DR. NEEL SAINI Vs. . all pages are not
. Ashwani Kumar
313 |0710102/03607/2020 |Rejected M/S PARSVNATH IBC under Sec 7 9811105872 Gupta clear, Upload clear
DEVELOPERS LIMITED copy
314 |0710102/07295/2020 |Rejected Q’;‘_ﬁxt Vs. CHD Sec. 73(4) Fresh 9818633606 |Aneesh Mittal Docs Not Upload
VIJAY Application under / Translate-35-36
315 |0710102/07161/2020 |Rejected KUMAR Vs. SOUTHER |any other 1748/pb/2019 |9871110861 |Nishi Chaudhary
- Case Type Wrong
N POWER provisions
MAM CHAND No Sign in
. GOEL Vs. UTTAR PRASHANT Application
316 |0710102/07332/2020 |Rejected DEVELOPMENT PRIVATE Rule 11 of NCLT |81/nd/2020 9810062512 MEHTA &amp;amp; Page No.
LIMITED 16 to 18 Hindi True
SUKRITI
Sec 252 (3) - By SECTION WRONG
317 |0710102/07310/2020 |Rejected INFRASTRUCTURE Government 9910243486 CHANDRADIP DOC PROPER NOT
PRIVATE Body BHARTI UPLOAD
LIMITED Vs. REGISTR
PRINCIPAL No Sign in
. COMMISSIONER OF Application & No
318 |[0710102/07339/2020 |Rejected CUSTOMS Sec 42 706/2018 9818139636 |K. ENATOLI SEMA True Copy and Page

(IMPORTS) Vs. GIAN

No 63 not Clear




RAJESH JANGRA Vs.

P- 36 Hindi, P- 92,

319 |0710102/07341/2020 |Rejected DY. CHEIF ENGINEER  [Sec 60(5) 248/2019 8800343000 [ABHISHEK Anand [195, 197, 255 Not
(CONSTRUCTION-II) Clear
No Sign In
TODAY HOMES NOIDA Application and Al
320 |0710102/03618/2020 |Rejected PRIVATE LIMITED Vs. |Sec 60(5) 923/2018 8420524375 |Apoorv Agarwal |pages are repeated
SSK TRADING PVT. LTD. and Documents not
properly Uploaded
TODAY HOMES NOIDA :((: g;(:Ioianf enves
PRIVATE LIMITED Vs. e
321 [0710102/03591/2020 [Rejected AQUA TERRA Sec 30 923/2018 8420524375 |APOORV application, Page
AGARWAL 48,49 repeated, Page
ADVENTURES INDIA 166/168 not Clear
PRIVATE LIMITED
and Documents not
ORIENTAL BANK OF PAGE
. COMMERCE Vs. M/S 24,2934,35,36,39,42,
322 |0710102/07320/2020 |Rejected SHEKHAR RESORTS LTD. Sec 60(5) 22/2018 8800343000 |PRANAV VERMA 43,44 46-49 NOT
& ORS. CLEAR PAGE
Application under |
323 |0710102/07321/2020 |Rejected Sharma Kalypso Pvtitd | ther 1B 9311162970 |NA pagination missing
Vs - 1887/ND/2019
provisions- IBC
. RAJESH JANGRA Vs DY. IB- ABHISHEK . .
324 10710102/07341/2020 |Rejected CHEIF ENGINEER Sec 60(5) 248/ND/2019 |Anand Nil rejected
Edelweiss asset Application under Application not
325 |0710102/07327/2020 |Rejected Reconstruction Company |any other IB-33/ND/2019(7737702600 |HONEY SATPAL |uploaded properly(
Ltd. Vs CLC Industries provisions- IBC Doc. missing)
NTL ELECTRONICS IB- CHANDHIOK AND |P39€ no- 42
326 |0710102/07331/2020 |Rejected INDIA LIMITED Vs Sec 12(2) 814/ND/2019 9810901695 MAHAJAN gzg:p;amp; 43 not
UNION OF INDIA Vs. Incomplete
327 |0710102/06038/2020 |Rejected GYM KHANA CLUB Sec 241 (2) 8437260900  |Nil P
Document
LIMITED
UNION OF INDIA Vs.
328 |0710102/03604/2020 |Rejected GYM KHANA CLUB Sec 241 (2) 8437260900 |Nil DOCUMENT NOT

LIMITED

COMPLETE




SANJEEV AGARWAL Vs.

329 |0710102/06694/2020 |Rejected M/S ABW Sec 60(5) ;B/ 375/PB/201 9810288310 |Omar Hoda case type wrong
INFRASTRUCTURE LTD
UNIQUE ALANKAR
Case Type Wrong /
. JEWELLERS PRIVATE ARJUNN KUMAR -
330 |710102/06361/2020 |Rejected LIMITED Vs REGISTRAR Sec 252 (3) 9212719639 TYAGI Lr:;)tin;s L?J); ;er::;e /
OF COMPANIES (NCT OF 9
THIRD EYE HARKHABAR pg Not Clear-262,267
. PRIVATE LIMITED Vs Dr. Maurya Vijay |/ STK7 /Missing /
331 |710102/06497/2020 |Rejected THE REGISTRAR OF Sec 252 (3) 8376899605 Chandra Case Type Wrong /
COMPANIES NCT OF Volume Divided
SURDEEP MINERALS &
332 [710102/06738/2020 [Rejected MINING PRIVATE Sec 252 (1) 9811193114 fxmzsm ;?SsgnTVZpOZWrong /
LIMITED Vs REGISTRAR 9
AHMEDABAD VADODARA JALAJ Wrong Section
333 |710102/07277/2020 |Rejected EXPRESSWAY COMPANY |Sec. 271-273 9312267584 9
SRIVASTAVA Choose
LTD. Vs
N D CLOTHING PRIVATE .
334 [710102073382020  [Rejected LIMITED Vs. ;gﬁ 11 0F g';ggé/ 252N 16447582951 ﬁ:‘;ﬁ KUMAR gfédc"ance service
REGISTRAR OF
Application under 1B/706(PB)/20 PAGE 17 NOT CLEAR
335 |710102073372020 Rejected GIAN CHAND NARANG any other 18 8800343000 |ABHISHEK Anand |AND PAGE 18 TO
provisions- IBC 20,25 IN HINDI
IB - APPLICATION NOT
336 |710102072922020 Rejected UMESH GARG Sec 60(5) 449(PB)/2019 9968368407 |ANKIT RAJ SIGN, TRUE COPY

SIGN




337 |710102073062020 Rejected Manohar Lal VIj sgllesll of NCLT, Ill';/1874/ND/20 9811029357 |Manohar Lal Index Missed
Application under|1B-
. santosh sharma Vs. SANTOSH PAGE 77 AND 78
338 |[710102072682020 Rejected DASH EXPORT PVT LTD any gt'her 1388(ND)/201 |8269470812 SHARMA NOT CLEAR
provisions- IBC |8
MANOHAR LAL VIJ Vs. IB- PAGE 241-345 TRUE
339 |710102072902020 Rejected THE DIRECTORATE OF |Sec 60(5) 1205/ND/2019 8302261310 |ADITYA DEWAN |COPY STAMP AND
ENFORCEMENT SIGN MISSED
SUPPORTING
Application under AFFIDAVIT AND E
FLYWHEEL LOGISTICS 1B- STAMP PAPER
340 |710102067012020 REJECTED SOLUTIONS PVT LTD a?(y)lv?stizirs_ e 668/ND/2020 7776030560 |KAJAL BHATIA MISSED,MEMO OF
P PARTIES,VAKALATNA
MA
341 |710102070392020 REJECTED AKASH SINGHAL ':Epl('ftit;n ner 1B- 112337009 AKASH SINGHAL DOCUMENT
Y . 846/ND/2018 INCOMPLETE
provisions- IBC
342 |0710102/07326/2020 [REJECTED g';t';f” Kunwar Vs Yogesh |« - 60(s) ggf?s/ 495/ND/ 15999145493 |NEHA GUPTA z;ges not sign-19 to




VIVEK PARTI Vs CAPRI

Application under

CP/1B/1023/N

Translated page-

343 |0710102/07354/2020 |REJECTED GLOBAL PVT. LTD. any gt_her D/2018 9810015003 |Lakshay Sawhney 41/43/45/47/49
provisions- IBC
SUNRAYS LANDCON . .
344 |0710102/07356/2020 |REJECTED PRIVATE LIMITED Vs [Rule 11 of NCLT EA//;E)%ZSZ/ N 0810296468 |MUKESH SUKHIIA Efs"s’l‘;z tax service
REGISTRAR OF
DEVENDRA KUMAR Application under
345 [0710102/07358/2020 |REJECTED SHARMA Vs JBB- any other g%{i/gloor’/ N 19711752002 |Anil Kumar Zgges not clear-39 &
EVEREST BUILDTECH provisions- IBC
Kuldeep Verma Pages not clear-
Liquidator of Hindustan CP /IB/418 57/67/69 to
346 |0710102/07350/2020 |REJECTED Paper Corporation Sec 60(5) /ND /2018 9836077900 |Sibal & CO 71/76/74/75/78/79/8
Limited Vs Union of India 1/82/92/131 to
Through Secretary 134/179 to 244
NARENDER KUMAR Translated pages-
SHARMA Vs Chief CP/IB/1397 34/35/42 / Index
347 10710102/07359/2020 |REJECTED Environment Officer Sec 60(5) 9818782268 |Shubho Jana (Appllicant not
! . /PB/ 2019 . .
Circle - 1 U.P. Pollution signature)unsign
Control Board pages 1/36
Pages not clear-
40/43/45/47/92/299/
301/360 to
362/370/514/515/52
5/533/541/543/545/5
348 |0710102/07353/2020 |REJECTED l\\//II;‘/:rNEARFbT;\gR/;SHOK Sec 66(1) (I;'ZBBI/ 81 023/N 9810015003 |Lakshay Sawhney |48/549/550/554/559/
’ 560/565/568/560/57
5/581 to
588/591/593/595/60
4.Translated page-
94/9A/279/281
Pages not clear-
189/191/193/195/20
. . 4/209/211/212/214/2
349 |0710102/07390/2020 |REJECTED ;‘T{E:Z Gupta Vs Anil 222 :2((11))r/ W |cp/a5/PB/2018|9871751165 |KANISHK KHETAN |15/216/219/224 to
228/230/232/234/23
6/240 to 248/251 to
255/270 to 280
ANNAY REALTORS Translate-102-
350 |710102/07352/2020 |REJECTED PRIVATE LIMITED Vs Sec. 241(1) 9810039503 |Prashant Jain
. 111,133-146,
Dream Towers Private
MARYADA PROJECTS & .
DEVELOPERS PRIVATE VIKAS KUMAR '/"Eta;: gi:e & Events
351 |710102/07370/2020 |REJECTED LIMITED Vs REGISTRAR |Sec. 252 (1) 9811583029 VERMA 87,100,116 / Income

OF COMPANIESNCT OF
DELHI & HARYAN

Tax Service / STK-7




Harjeet Singh Chadha Vs

Page Not Clear-109-
110,156,264-266,295
297,311-
316,326,336,338-
340,376,377-
379,381, After Not
Page Numbering-381

352 |710102/07366/2020 |REJECTED Chadha Motor Transport |Sec. 241(1) 9914012447 [Nahush Jain
Company Private Limited / Translate-127-
131,135,136 /
Missing-329-330,371
/ 354-After Wrong
Arrange Pages / 4
Respondent (Proof
Of Sonvice Miccina)
Index Wrong / No
Rose india technologies |Sec 252 (3) - By deepti grover Pagination / All
353 |710102/07362/2020 |REJECTED pvt ltd Vs registrar of Government 9953640992 Pages Cut / ROC &
. ) khanna .
companies new delhi Body Income Tax Service /
STK-7 / Master Data
Case Type Wrong /
Income Tax Service
MEHTA SYNTHETIC DCIT Cell /
PRIVATE LIMITED Vs NOOR 53,72,80,88,104,116,
354 |710102/07349/2020 |REJECTED REGISTRAR OF Sec. 252 (3) 9990520092 MOHAMMAD 117,120,137, / After-
COMPANIES NCT OF 140 Not Arrange
DELHI & HARYANA Sequence / Translate-
141-171 & No Page
Numbering /
Memo Of Parties /
Ankur Properties Pvt Ltd List Of Date & Events
Vs Registrar of / Brief Synopsis /
355 |710102/07343/2020 |REJECTED Companies NCT Delhi & Sec. 252 (1) 9810072867 |Rahul Shukla Index (Applicant Not
Haryana Sign) / Page Not
Clear-15-16 / MOA /
Index Wrong Arrange
/ Pages Not Clear-
203,207,222 / Pages
ASHA KIRAN NETWORK  |Sub-section (I) of . . Cut-
356 |710102/07357/2020 |REJECTED PRIVATE LIMITED Vs section 230 1st Motion 9034793369 |Neeraj Arora 248,254 258,262,266
,268,312,334,336,33
8 / 705-After Not
Pagination
SURAJKIRAN SOLAR .
TECHNOLOGIES P. Ltd No Pagination / Every
357 |710102/07299/2020 |REJECTED Sec. 441 9818803498 |Shashwat Bajpai |Pages Not Signature

Vs ROC Registar of
Companies New Delhi

/ ROC Service




DRJ Exports Private

Case Type Wrong /
Document

358 |710102/07380/2020 |REJECTED Limited Vs Registrar of  |Rule 11 of NCLT 9873788480 |Ajay Singh
Companies Incomp!ete/ Proof
Of Service Not Clear
Madan Kumar Goel Vs 18/202/PB/201 Case Type Wrong /
359 |710102/07388/2020 |REJECTED Bhushan Power and Steel |Sec 60(5) - 7042457623 |Ashish Goel Page Not Clear-161-
Limited Through 188,209,210,
TOURISM FINANCE
360 |710102/07328/2020 |REJECTED f?g P\?SR:;:(ichF INDIA Egllzll of NCLT, éB/SSI/ND/ 202 9445262098 [Nitin Dahiya Case Type Wrong
BUILDCON PVT. LTD.
PAGE 278-281 NOT
CLEAR PG-290-293
FONT SMALL,PG-391
NOT CLEAR PG-
361 |710102072652020 REJECTED 3/AsLiSNI-;LKItIJrI\/l\DR AGROVER Sec 25(j) IB-55/ND/2018(8800343000 |ABHISHEK Anand :(I)ELI:P(‘):ED,PG-
405,457,468,473
BLUR,PG-452,454
CUT,SERVICE TO ALL
RESPONDENT
page-
11,12,16,23,24,28,30
,31,59-61,89-94 not
. ADDITIONAL IB- clear and after page
362 |0710102064702020/3 |REJECTED Arunav Pankaj DOCUMENT 1367/PB/2019 9811585062 |PULKIT DEORA |40 douple page
numbering,PG-113-
115,135-144,174-
179,207-209,231,232
NOT CI EAR
Ahluwalia Contracts CA No. not 191"1151|9103Ptiges'1r3 °
363 |0710102/07384/2020 |REJECTED (India) Limited Vs Gian  |Sec 42 - 9050909519 |SHASHANK GARG |;7 !
Chand Narang mention 15,58,129,130,133
/Case type wrong
ACCULINE POWER
CONTROLS PRIVATE CA/56/252/ND Index not uploaded
364 |0710102/07374/2020 |REJECTED LIMITED Vs REGISTRAR Sec 252 (3) /2020 9899708650 |VISHAL GUPTA & wrong section
OF COMPANIES NCT OF
I Unsign pages-1 TO
Application under
365 |0710102/07383/2020 |REJECTED RAJEEV LOCHAN Vs any other g'/ZIOBl/E)l 125N 9818034467 _7_’012’13’15 T0 26,28
provisions- IBC 30,32,34,36,37,39,40
RAJIV SHUKLA Vs ANSAL |Application under
366 |710102/07395/2020 |REJECTED PROPERTIES AND any other CP.No/85/2020(8953928554 |Rakesh Taneja Proof Of Service
INFRASTRUCTURE provisions




GLOW INFOCOM PVT.

CP.No.305/241

YOGESH KUMAR

Page Not Clear-

367 |710102/07401/2020 |REJECTED LTD. Vs AKASH Rule 11 of NCLT 9716500500 71,75,95,/ Prayer
KHILWANI /242//PB/2018 JAGIA Applicant Signature
TOMAR CONSTRUCTION |Application under -
368 |710102/07387/2020 [REJECTED COMPANY Vs DEEPIKA  |any other 1B/299/ND/201 15911109950 |KAMAL AGARWAL ﬁnggast;o: Every
BHUGRA PRASAD provisions- IBC ges 59
Blackie & sons calcutta & |Sec 252 (1) - By CA/CAA/12/ND Application Every
369 |710102/07382/2020 |REJECTED Ors Vs Blackie & Son Government /2020 7982480182 |VP. Sharma Pages Sign / &
(Calcutta) Pvt Ltd Body Wrong Section
cp Every Pages Not Sign
. N ’ APOORV / Page Not Clear-
370 |710102/07381/2020 |REJECTED Rabindra Kumar Mintri Vs|Sec 60(5) §8i206(PB) of 19346380147 AGARWAL 451,537-538
Affidaviot Not Sign
AXIS INTEGRATED Application under File Not Properl
371 |710102/07369/2020 |REJECTED SYSTEMS LIMITED Vs any other NIL 9820002859 |ROHAN KHANNA Uploaded perly
AON CONSULTING provisions- IBC P
; . Rule 11 of NCLT, |IB- Document Not
372 10710102/07175/2020 |Rejected ajit kumar Vs 2016 938/PB/2018 9953790538 [NA Upload Properly

Samendra Shukla
Assistant Registrar




